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Petitioner's Counsel has stated that when notice of inhmation of this date of

hearing was sent to the Corporate Debtor on the available addrest it has been

retumed with an endorsement as "CLOSED".

For the service not been effected the Petitioner is hereby directed to give

nelvspaper publication in respect to next date of hearing in two local newspapers

having wide cilculation in the vicinity where the company is sihEted; one in

English and other in vemacular language and fite proof of service after 10 days

hereafter. List this matter on 28.07.2017.
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